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Tmproper distribution of Salt Cess 
■collected from State Manufacturers

7433 SHRI VINODBHA1 B SHETH 
Will the Minister of INDUSTRY be 
pleased to state

(a) whether Government are aware 
that the Salt Cess collected from 
manufacturers from States is not 
properly distributed and spent for 
the purposes f°r which it is collected,

(b) how much amount of collection 
of Salt Cess is lying with Govern­
ment, and

(c) when Government propose to 
utilise such Salt Cess in Gujarat’

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRIMATI ABHA MAITI) (a) to
(c) Sale Cess proceeds are utilised 
lor the purposes as specified in sec­
tion 4 of Salt Cess Act, 1953 The 
amount collected as Salt Cess is not 
distributed amongst various States 
but funds out of this are sanctioned 
for execution of development and 
iabour welfare works pertaining to

• i  1salt industry in yppiQUji States and 
the quantum of assistance given to 
any particular State depends upon 
the number of propqsals received 
from that State and on the recom­
mendations made by the Regional 
Advisory Board and Central Adisory 
Board for Salt The airount realis­
ed as Salt Cess is already being uti­
lised for the development and labour 
welfare works connected with the 
salt industry m all the salt produc­
ing States including Gujarat—keep­
ing m view the proposals received 
from the various States Th$ Salt 
Cess accumulations were about Rs 
12 82 crores on 31st March, 1977

Tracing of the Ship MV. Chandra- 
gupta with the help of International 

Shipping Boards

7434 SHRI S S LAI, Will the 
Munster of SHIPPING AND TRANS- 
PORT be pleased to itate

(a) whether it & a fact that a ship 
M V Chandragupta was lost in the 
Pacific Ocean during the month of 
January, 1973,

(b) if so whether it is also a fact 
that till now no trace of the ship has 
been found,

(c) if so whether there is a pro­
posal under the consideration of 
Government to trace the ship with 
the help of international shipping 
boards, and

(d) if $o, the details thereof7

THE MINISTER OF STATE IN 
CHARGE OF THE MINISTRY CMP 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM) (a) and (b) Yes, 
Sir

(c) No, Sir.

(d) Does not arise




